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Title: Papers laid on the Table of the House by Ministers/members .

MADAM SPEAKER: Now, Papers to be laid on the Table of the House. Shri Paban Singh Ghatowar.

 

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):  Madam, I beg to lay on the Table a copy
each of the following statements (Hindi and English versions) showing Action Taken by the Government on the assurances,
promises and undertakings given by the ministers during various sessions of Fourteenth and Fifteenth Lok Sabhas:-

FOURTEENTH LOK SABHA

1.      Statement No. 27 Third Session, 2004
(Placed in Library. See No. LT 8546/15/13)

2.      Statement No. 28 Fourth Session, 2005

(Placed in Library. See No. LT 8547/15/13)

 

3.      Statement No. 26 Sixth Session, 2005

(Placed in Library. See No. LT 8548/15/13)

 

4.      Statement No. 26 Seventh Session, 2006

(Placed in Library. See No. LT 8549/15/13)

5.      Statement No. 22 Eighth Session, 2006

(Placed in Library. See No. LT 8550/15/13)

6.      Statement No. 21 Tenth Session,2007

(Placed in Library. See No. LT 8551/15/13)

7.      Statement No. 19 Twelfth Session, 2007

(Placed in Library. See No. LT 8552/15/13)

8.      Statement No. 18 Thirteenth Session, 2008

(Placed in Library. See No. LT 8553/15/13)

9.      Statement No. 16 Fourteenth Session, 2008

(Placed in Library. See No. LT 8554/15/13)

 

FIFTEENTH LOK SABHA

10.     Statement No. 14 Second Session, 2009
(Placed in Library. See No. LT 8555/15/13)

 

11.     Statement No. 12 Third Session, 2009

(Placed in Library. See No. LT 8556/15/13)

12.     Statement No. 12 Fourth Session, 2010

(Placed in Library. See No. LT 8557/15/13)

13.     Statement No. 9 Fifth Session, 2010

(Placed in Library. See No. LT 8558/15/13)



14.     Statement No. 8 Sixth Session, 2010

(Placed in Library. See No. LT 8559/15/13)

15.     Statement No. 6 Seventh Session, 2011

(Placed in Library. See No. LT 8560/15/13)

16.     Statement No. 6 Eighth Session, 2011

(Placed in Library. See No. LT 8561/15/13)

 

17.     Statement No. 5 Ninth Session, 2011

(Placed in Library. See No. LT 8562/15/13)

18.     Statement No. 4 Tenth Session, 2012

(Placed in Library. See No. LT 8563/15/13)

 

19.     Statement No. 2 Eleventh Session, 2012

(Placed in Library. See No. LT 8564/15/13)

20.     Statement No. 1 Twelfth Session, 2012

(Placed in Library. See No. LT 8565/15/13)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 3 of the All India
Services Act, 1951:-

(i)                  The Indian Administrative Service (Fixation of Cadre Strength) Third Amendment Regulations, 2012 published

in Notification No. G.S.R. 940(E) in Gazette of India dated 28th December, 2012.

(ii)                The Indian Administrative Service (Pay) Third Amendment Rules, 2012 published in Notification No. G.S.R.

941(E) in Gazette of India dated 28th December, 2012.

(iii)              The Indian Administrative Service (Fixation of Cadre Strength) Amendment Regulations, 2013 published in

Notification No. G.S.R. 54(E) in Gazette of India dated 30th January, 2013.

(iv)              The Indian Administrative Service (Pay) Amendment Rules, 2013 published in Notification No. G.S.R. 55(E) in

Gazette of India dated 30th January, 2013.

(v)                The Indian Administrative Service (Fixation of Cadre Strength) Second Amendment Regulations, 2013

published in Notification No. G.S.R. 103(E) in Gazette of India dated 18th February, 2013.

(vi)              The Indian Administrative Service (Pay) Second Amendment Rules, 2013 published in Notification No. G.S.R.

104(E) in Gazette of India dated 18th February, 2013.

(Placed in Library. See No. LT 8566/15/13)

 

(2)            A copy of the Statement (Hindi and English versions) for rejection of Awards given by the Board of Arbitration
under the Joint Consultative Machinery and Compulsory Arbitration Reference No. 2 of 2004 and No. 6 of 2004
regarding revision of rates of Overtime Allowance and Night Duty Allowance.

(Placed in Library. See No. LT 8567/15/13)

 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (DR. SHASHI THAROOR): Madam
Speaker, first of all, on behalf of Shri Jitin Prasada, I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the Hemwati



Nandan Bahuguna Garhwal University, Srinagar Garhwal, for the year 2011-
2012, together with Audit Report thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library. See No. LT 8568/15/13)

 
(3) A copy of the Annual Accounts (Hindi and English versions) of the Central

University of Punjab, Bathinda, for the year 2011-2012, together with Audit
Report thereon.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library. See No. LT 8569/15/13)

 

(5)

A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Orissa, Koraput, for the year 2011-2012, together with Audit
Report thereon.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

(Placed in Library. See No. LT 8570/15/13)

 
(7) (i) A copy of the Annual Report (Hindi and English versions) of the

Rashtriya Madhyamik Shiksha Abhiyaan Gujarat, Gandhinagar, for the
year 2011-2012, alongwith Audited Accounts.

 

 

 

 (ii) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyaan Gujarat, Gandhinagar, for the year 2011-2012.

 

(8) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.

(Placed in Library. See No. LT 8571/15/13)

 

(9) (i) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Bihar, Patna, for the year 2011-
2012, alongwith Audited Accounts.

 

 

 (ii) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Bihar, Patna, for the year 2011-2012.

 

(10) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (9) above.

(Placed in Library. See No. LT 8572/15/13)

 

(11)

A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Technology Haryana, Mahendergarh, for the year 2011-2012,
together with Audit Report thereon.

 

(12) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (11) above.

(Placed in Library. See No. LT 8573/15/13)

 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Uttarakhand, Dehradun, for the
year 2011-2012, alongwith Audited Accounts.

 

 (ii) Statement regarding Review (Hindi and English versions) by the



Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Uttarakhand, Dehradun, for the year 2011-2012.

 

(14) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (13) above.

(Placed in Library. See No. LT 8574/15/13)

 

 

 

 

 

 

 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (DR. SHASHI THAROOR): Madam, I
beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under Section 24 of the All India Council for
Technical Education Act, 1987:-

(i)                  The All India Council for Technical Education (Grant of Approvals for the Technical Institutions) Regulations,

2012 published in Notification No. F. No. 37-3/Legal/AICTE/2012 in Gazette of India dated 27 th September,
2012.

(ii)                The All India Council for Technical Education (Career Advancement Scheme for the Teachers and Other
Academic Staff in Technical Institutions) (Degree) Regulations, 2012 published in Notification No. F. No. 37-

3/Legal/AICTE/2012 in Gazette of India dated 8th November, 2012.

(iii)              The All India Council for Technical Education (Career Advancement Scheme (CAS) for the Teachers and other
Academic Staff in Technical Institutions) (Diploma) Regulations, 2012 published in Notification No. F. No. 37-

3/Legal/AICTE/2012 in Gazette of India dated 8th November, 2012.

(iv)              The All India Council for Technical Education (Grant of Approval for conducting Vocational Education Program,
Community College course[s] and Skill Knowledge Provider under National Vocational Education Qualification
Framework) Regulations, 2012 published in Notification No. F. No. 37-3/Legal/AICTE/2012 in Gazette of India

dated 5th December, 2012.

(2)

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed in Library. See No. LT 8575/15/13)
(3) (i) A copy of the Annual Report (Hindi and English versions) of the Board of

Apprenticeship Training (Northern Regional), Kanpur, for the year 2011-2012,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Board of Apprenticeship Training (Northern Regional), Kanpur,
for the year 2011-2012.

(Placed in Library. See No. LT 8576/15/13)

(4)

(i) A copy of the Annual Report (Hindi and English versions) of the Board of
Practical Training (Eastern Regional), Kolkata, for the year 2011-2012,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Board of Practical Training (Eastern Regional), Kolkata, for the
year 2011-2012.



(5)

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (4) above.

(Placed in Library. See No. LT 8577/15/13)
(6) (i) A copy of the Annual Report (Hindi and English versions) of the North Eastern

Regional Institute of Science and Technology, Itanagar, for the year 2011-2012,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the North Eastern Regional Institute of Science and Technology,
Itanagar, for the year 2011-2012.

(7)

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (6) above.

(Placed in Library. See No. LT 8578/15/13)
(8) (i) A copy of the Annual Report (Hindi and English versions) of the Central

Institute of Technology, Kokrajhar, for the year 2011-2012, alongwith Audited
Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Central Institute of Technology, Kokrajhar, for the year 2011-
2012.

(9)

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (8) above.

(Placed in Library. See No. LT 8579/15/13)

(10)

(i) A copy of the Annual Report (Hindi and English versions) of the National Council
of Educational Research and Training, New Delhi, for the year 2011-2012.

 (ii) A copy of the Annual Accounts (Hindi and English versions) of the National
Council of Educational Research and Training, New Delhi, for the year 2011-
2012, together with Audit Report thereon.

 (iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Council of Educational Research and Training, New
Delhi, for the year 2011-2012.

(Placed in Library. See No. LT 8580/15/13)
(11) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute

of Technology Mandi, Mandi, for the year 2011-2012.
 (ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian

Institute of Technology Mandi, Mandi, for the year 2011-2012, together with
Audit Report thereon.

 (iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Institute of Technology Mandi, Mandi, for the year 2011-
2012.

(12)

Two statements (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.

(Placed in Library. See No. LT 8581/15/13)
(13) A copy of the Annual Accounts (Hindi and English versions) of the Assam University,

Silchar, for the year 2011-2012, together with Audit Report thereon.
(14) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (13) above.

(Placed in Library. See No. LT 8582/15/13)
(15) A copy of the Annual Accounts (Hindi and English versions) of the Central University of

Himachal Pradesh, Kangra, for the year 2011-2012, together with Audit Report thereon.
(16) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (15) above.

(Placed in Library. See No. LT 8583/15/13)
(17) A copy of the Annual Accounts (Hindi and English versions) of the Banaras Hindu

University, Varanasi, for the year 2011-2012, together with Audit Report thereon.
(18)



(18) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (17) above.

(Placed in Library. See No. LT 8584/15/13)
(19) A copy of the Annual Accounts (Hindi and English versions) of the Central University of

Jammu, Jammu, for the year 2011-2012, together with Audit Report thereon.
(20) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (19) above.

(Placed in Library. See No. LT 8585/15/13)

(21)

A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of
Technology Bombay, Mumbai, for the year 2011-2012, together with Audit Report
thereon.

(22) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (21) above.

(Placed in Library. See No. LT 8586/15/13)

(23)

A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of
Technology Guwahati, Guwahati, for the year 2011-2012, together with Audit Report
thereon.

(24) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (23) above.

(Placed in Library. See No. LT 8587/15/13)

(25)

A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of
Technology Ropar, Rupnagar, for the year 2011-2012, together with Audit Report
thereon.

(26) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (25) above.

(Placed in Library. See No. LT 8588/15/13)
(27) (i) A copy of the Annual Report (Hindi and English versions) of the Centre for

Studies in Civilizations for implementation of Project of History of Indian
Science, Philosophy and Culture, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.

 

 (ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Centre for Studies in Civilizations for implementation of Project
History of Indian Science, Philosophy and Culture, New Delhi, for the year 2011-
2012.

 

(28) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (27) above.

(Placed in Library. See No. LT 8589/15/13)

 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PLANNING (SHRI RAJEEV SHUKLA): Madam, I beg to lay on the Table:-

(1)      A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Planning for the year 2013-2014.
(Placed in Library. See No. LT 8590/15/13)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Construction Industry Development Council, New Delhi, for the year
2011-2012, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Construction Industry
Development Council, New Delhi, for the year 2011-2012.

(Placed in Library. See No. LT 8591/15/13)

 



 

SHRIMATI DEEPA DASMUNSHI: Madam, I beg to lay on the Table a copy of the Annual Report (Hindi and English versions) of
the National Capital Region Planning Board, New Delhi, for the year 2011-2012, along with Audited Accounts.

(Placed in Library. See No. LT 8592/15/13)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (DR. KRUPARANI
KILLI): Madam, I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the
Department of Posts for the year 2013-2014.

(Placed in Library. See No. LT 8593/15/13)


	FIFTEENTH LOK SABHA

